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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
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IN THE MATTER OF:
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VERSUS
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7. | ANNEXURE R-6 (Colly) 18-38

Copy of the snapshots depicting the regular water sprinkling
on haulage road and water spray through smoke gun at
Railway siding

RESPONDENT No.5

THROUGH ;?/_;J;,\ M%i
SHLOK CHANDRA
(ADVOCATE)
A-22, Defence Colony,
New Delhi-110024.
E-mail: shlokchandra@chandralawchambers.com

Phone: +91 9999670588

Dated: 30.03.2024
Place: New Delhi
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
0.A. NO. 537 OF 2022

IN THE MATTER OF:

MUKESH KUMAR CHOUHAN ...APPLICANT
VERSUS

STATE OF UP & ORS. ...RESPONDENTS

ADDITIONAL RESPONSE ON BEHALF OF RESPONDENT NO. 5

1. This Additional Response is being filed on behalf of Respondent No.5, Project
Proponent i.e., JK Cement Ltd. in furtherance of the Order dated 20.03.24 of the
Hon’ble National Green Tribunal in the captioned matter.

2. In compliance with the order of the Hon’ble Tribunal it is submitted that following

CBR activities have been undertaken by the Answering Respondent:
Renovation of Anganwadi: An amount of Rs.72 lakhs were allocated for the

ion of Anganwadi last year, contributing to the improvement of educational

J
N

o7 T

o

H"“:I“rf')fSOIar_ Light Installation: An amount of Rs. 23.5 lakhs were invested in the installation
of solar lights in nearby villages, enhancing access to sustainable energy sources.

iii)Health ATM Installation: Two Health ATMs were installed in nearby villages, with a

total expenditure £-2.5 lakhs last year, promoting better healthcare access for the

yRA e

s\
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local community. Copy of the snapshot is marked and annexed herewith as Annexure-
R2

iv) Basketball Ground Renovation: An amount of Rs. 30 lakhs were allocated for the
renovation of a basketball ground in Aligarh, fostering sports and | recreational
activities among the youth. Copy of the snapshot is marked and annexed herewith as
Annexure- R3

v) PM National TB Elimination Program: Respondent No. 5 company has been
recognized for its contribution to the PM National TB Elimination Program. It has
been rated top in the Aligarh Mandal for adopting patients and distributing Poshan

potli every month. It is submitted that the efforts undertaken by the answering

arsh Farm" CSR Initiative: A program is initiated by the Respondent No.5 in three

nearby villages under the CSR activity "Adarsh Farm," focusing on sustainable
income through the adoption of Climate Smart Agriculture practices. An MOU has
been signed between the Answering Respondent and an NGO, with implementation
scheduled from January 1, 2024 to March 31, 2025.

vii) Continuous basis Air Ambient quality survey have been conducted at Railway

siding. The report of last survey is attached and annexed herewith as Annexure -R5

(COLLY) %//

<
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viii) It is in practice that regular water sprinkling on haulage road and water spray through
smoke gun are being done at Railway siding. Moreover, the trucks are covered with
tarpaulin while transportation. Some ‘snap shots are attached and annexed herewith
as Annexure — R6.(COLLY)

3. That the Respondent No.5 company has taken all best available measures to mitigate

air pollution and has planted Ashoka trees in order to develop a green belt along the

railway siding.

4. That the annexures annexed to the present additional response are true copies of their

respective originals.

5. It is also respectfully submitted that a balance has to be met between economic

development and environmental pollution. In the instant case, adequate measures have

‘ Eééﬁ ta a by Project Proponent to mitigate air pollution in a proactive manner.

VERIFICATION

affidavit are true and correct and best to my knowledge and belief and no part of it

is false and nothing material has been concealed therefrom.

Verified at A"/QJQG,/COQL (U '% this 2 &day of O 7, 2024.

PYRRB Q‘o"'”"“" beford “me M

Afficave oy X
e R DEPONENT

2 IGAPK (|, P)
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
0.A. NO. 537 OF 2022

IN THE MATTER OF:
MUKESH KUMAR CHOUHAN ...APPLICANT
VERSUS
STATE OF UP & ORS. ...RESPONDENTS
_AFFIDAVIT

I, Hemant Dave S/o Shri Arvind Kumar Dave Aged about 52 years, presently
working as Unit Head with J.K. Cement Ltd (Aligarh Grinding Unit), do hereby

solemnly affirm and state on oath as follows:

,f-\

/ . That the deponent is the authorized signatory of the Respondent Company No.5 and
\
Z né\ is well conversant

QQ’Q;;? ppetent and duly authorized to swear and affirm this affidavit.
il & /' ~ 4 ‘\

[ N2
| & r:r_hat IJhé | e gone through the contents of the accompanying additional response which
O/i, =~ / ;.h //
) as(bgf;n drafted by my counsel and state that the same are true and correct to the best

"“‘--..__.._.,-/

ith the facts, circumstances and proceedings of the case and as

of my knowledge and as derived from the records maintained by. the Respondent
Company in its ordinary course of the business. The legal averments are based on the

legal advice received and verily believed to be true.
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5. That the annexures annexed to the present petition/reply are true copies of their

respective originals. /&(//

DEPONENT

VERIFICATION

I, the above-named deponent, do hereby verify that the contents of the above
affidavit are true and correct and best to my knowledge and belief and no part of it

is false and nothing material has been concealed therefrom.

Verified at Mi‘%&%_@*‘p? onthis $0 dayof & % 2024.

>

DEPONENT

\
Botvmnty teme baltoes mae
AHiava Dy % gi EQ C;d 2

wentfing On

ann who hgv@ Ddepn hearea the

N IGARK (L.P)
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ANNEXURE R-2

Installed Health ATM at Deendayal Hospital, Aligarh | 14.03.2023
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ANNEXURE R-3

47 ey Basketball Court Developed at Aligarh Stadium | 31.03.2023
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ANNEXURE R-4




e ﬁdm&)!&‘af fﬁfwfﬂh}
(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9811516076, 9811736063

ENVIRO-TEQCH SERVICES
)

ETS-LAB

TC-13009

ANNEXURE R-5 (COLLY)

TEST REPORT
ETS/1036-35/03/2024  URLNO.TC130092400103635F DATE OF REPORT: 08.03.2024

AMBIENT AIR MONITORING AND ANALYSIS REPORT
Name And Address of Customer : Mis, JK. CEMENT LTD.
ALIGARH-KASIMPUR ROAD, VILLAGE-SANTHA, PARGANA
MORTHAL. TEHSIL- KOIL, DISTRICT-ALIGARH, U.P.

TEST REFORT NO.:

Date of Monitoring 05.03.2024

Analysis Start Date 06.03.2024

Analysis End Date 08.03.2024

Duration Of Monitoring 05.03.2024 To 05.03.2024
Time Of Monitoring 03.00PM To 07.00 PM

Sample ID No ¢ 1036-35
Sampling Done By : ETS STAFF

Sampling Location

Sampling Method

Sampling Machine Placed At Height
Weather Condition

Wind Direction
Equipment Used

RAILWAY SIDING-LOADING

ETSISTP/AIR-01

1.5 METER FROM GROUND LEVEL

CLEAR Ambient Temperature: 270 "L
E Tow

Respirable Dust Sampler (PM;g}

Test Parameter Unit |

S. No. Result | Specification/Limit | Test Method
‘ i (As per CPCB]) l
— c— = e e —_— T— —_— o _-:
l . |_Particu|aie Matters,(PMq) pgim® | 96.0 For 24 Hrs =100 |_|§ 5182 (Part-23)

*snsstnd of Test Report*****

ﬁ§\ .

CHE(!KED BY ;
PURNIMA SINGH AUTH ED'SIGNATORY
Format No ETS/LABTR-01. Issue Mo, 05, Date 01.04,2019, Amd. No, 04 Date 01.04.2019
Moler-

1. Test reports without ETS LAB HOLOGRAM are not issucd by our Inhoratory,

2. The results indicated only refler to the tested samples and listed applicable paramcters.
X Mo complaint will be entertained il received after 7 days of issue of test report.

4. ODur liability is limited to invoice value only.

5, The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immoediately after issue of test report,

fi. Uhis test report shall not be used in any advertising media or as evidence in the court of Law without prior writien permission of the laboratory,

_ — -




[=—= = — _ =

E ENVIRO-TEOH SERVICES

et Analiyplical Laboralory
— (A GOVERNMENT APPROVED LAB)
ETS-LAB Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail.com | Website : www.etslab.in | Ph.: 9911516076, 9811736063 TC-13009

TEST REPORT
TEST REPORT NQ.:  ETSM036-36/03/2024 URLNO.TC130052400103636F DATE OF REPORT: 08.03.2024
AMBIENT AIR MONITORING AND ANALYSIS REPORT
Name And Address of Customer i Mis, JK CEMENT LTD.

ALIGARH-KASIMPUR ROAD, VILLAGE-SANTHA, PARGANA
MORTHAL, TEHSIL- KOIL, DISTRICT-ALIGARH, U.P.

Date of Monitoring ¢ 05.03.2024

Analysis Start Date ¢ 06.03.2024

Analysis End Date : 08.03.2024

Duration Of Monitoring : 05032024 To 05.03.2024

Time Of Monitoring i 03.30PM To 07.30 PM

Sample ID No : 1038-36

Sampling Done By : ETS STAFF

Sampling Location : RAILWAY SIDING-WITHOUT LOADING

Sampling Method : ETS/STP/AIR-01

Sampling Machine Placed At Height : 1.5 METER FROM GROUND LEVEL

Weather Condition : CLEAR Ambient Temperature: el A 0

Wind Direction : EToW

Equipment Used » Respirable Dust Sampler (PMg) . - ) -
['S. No. Test Parameter Unit Result | Specification/Limit | Test Method |

{As per CPCB)
1 Pal:!iculate Malters,r;PM}n} . pga’m:' 88.0 For 24_'Hr5_=1{m_ [ 1S 5182 {Part-2_3_:|_ B

LT IlEnd ﬂf TEST Repurtii‘ LA

CHE D BY
PURNIMA SINGH AUTHORIZED SIGNATORY
Format No ETS/LAB/TR-01, Issue No 05, Dale 01.04.2015, Amd. No. 04 Date 01.04. 2019

Note:-

1. Test reports without ETS LAB HOLOGRAM are not issued by our laboratory.

2. The results indicated only refer to the tested samples und listed applicable parameters,
3. No complaint will be entertained if received after 7 days of issue of test report,

4. Our liability is limited to invoice value only,

5. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destruyed immediately after issue of test repart,

6. This test report shall not be used in any ad vertising medln or as evidence in the court of Law without prior written permission of the laboratory,




ENVIRO-TEEH SERVICES !

e r‘?md;l;it}x.f _fﬁ-c'f!dd‘&&l-'lf;-
(A GOVERNMENT APPROVED LAB)
Plot No. 1/32, $.5. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001

email : etslab2012@gmail.com | Website - www.etslab.in | Ph. 9911516076, 9811736063  TC-13009
TEST REPORT
TEST REPORT NO.:  ETS/M036-37/03/2024 URLNO.TCA30092400103537F DATE OF REFORT: 0B.03.2024
AMBIENT AIR MONITORING AND ANALYSIS REPORT
Name And Address of Customer : Mis, JK CEMENT LTD.
ALIGARH-KASIMPUR ROAD, VILLAGE-SANTHA, PARGANA
MORTHAL, TEHSIL- KOIL, DISTRICT-ALIGARH, UP.
Date of Monitoring : 05032024
Analysis Start Date : 06.03.2024
| Analysis End Date : 08.03.2024
Duration Cf Monitoring : 05032024 To 05.03.2024
Time Of Monitoring :11.00 AM To 07.00 FM
Sample ID No : 1038-37
Sampling Done By : ETS STAFF
Sampling Location : VILLAGE-SATHA UNLOADING
Sampling Method : ETSISTR/AIR-01
Sampling Machine Placed At Height : 1.5 METER FROM GROUND LEVEL
Weather Condition : CLEAR Ambient Temperature: 270 °C
Wind Direction : EToW
Equipment Used ! Respirable Dust Sampler (PM;g) o
5. No. | Test Parameter Unit | Result | Specification/Limit | Test Method —‘
L | (As per CPGE]
1 | Particulate Matters,(PMg) pgim® | 90.0 For24 Hrs.=100 | IS 5182 (Part-23) |

*+***End of Test Repurt*"”*

L]

_,-o-""'"_'-'_-“_:)
— r
— b=
PURNIMA SINGH AUTHORIZED SIGNATORY

Farmat No ETS/LABTR-01, Issue No. 05, Date 01.04 2019, Amd. No. 04 Data 01.04 2019

Note:-
« Test reports without ETS LAB HOLOGRAM are not issued by our laboratory,
. The results indicated only refer to the tested samples and listed applicable parameters,

1
)
X, Mo complaint will be entertained if received after 7 days of issue of test report.
4. Our liability is limited to invoice value only.
q
fi

5. The sample shall be destroved alter 15 days & Biological / Perlshable sample shall be destroved Immediately after lssue of test report.
- This test report shall not he used in any advertising media or as evidence in the court of Law without prior written permission of the labaratory.




ENVIRO-TEEH SERVICES

et ﬁm‘fy&t‘aifﬁfi&fu’m?
(A GOVERNMENT APPROVED LAB)

Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
email : etslab2012@gmail. com | Website : www.etslab.in | Ph.: 9911516076, 9811736063  TC-13009

| TEST REPORT
TEST REPORT NO.:  ETSA036-38/03/2024 URLNG TC120092400103638F DATE OF REPORT: 08.03.2024
AMBIENT AIR MONITORING AND ANALYSIS REPORT
Name And Address of Customer : Mis, JK. CEMENT LTD.

ALIGARH-KASIMPUR ROAD, VILLAGE-SANTHA, PARGANA
MORTHAL, TEHSIL- KOIL, DISTRICT-ALIGARH, U.F.

Date of Monitoring : 05.03.2024
Analysis Start Date 1 06.03.2024
Analysis End Date : 08.03.2024
Duration Of Monitoring : 05.03.2024 To 05.03.2024
Time Of Monitoring : 11.05 AM To 07.05 PM
Sample ID No : 1036-38
Sampling Done By : ETS STAFF
Sampling Location : VILLAGE-SATHA WITHOUT LOADING
Sampling Method . ETSISTPAIR-CA
Sampling Machine Placed At Height : 1.5 METER FROM GROUND LEVEL
Weather Condition : CLEAR Ambient Temperature: 2r9 %G
Wind Direction : E Tow
Equipment Used :  Respirable Dust Sampler (FMyq)
S. No. Test Parameter Unit Result | Specification/Limit | Test Method
(As per CPCB)
1 | Particulate Matters (PMg) ug/m’ 85.0 For24 Hrs.=100 | IS 5182 (Part-23)

=x***End of Test Report*****

&& T Y
CHEEKED BY &

PURNIMA SINGH AUTHORIZED 3IGNATORY
Format Mo ETS/LAB/TR-01, lssue Mo, 05, Date 01.04 2015, Amd. Mo, 04 Date 01,04 2019

MNote:-

1. Test reports without E'TS LAB HOLOGRAM are not issued by our laboratory,

L. The results indicated only refer to the tested samples and listed applicable parameters,
3. No complaint will be entertained if recelved after 7 days of issue of test report.

4. Owr liability is limited to invoice value only.

5. The swmple shall be destroved after 15 days & Biological / Perishable sample shall be destroved immediately after issue of test report.

6. This test report shall not be used in any advertising media or as evidence im the court of Law without prior written permission of the laboratory.
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433 ANNEXURE R-6 (COLLY)

Water sprinklers at plant entrance main road

X4M6+8VH, Uttar Pradesh 202122, India X4AM6+8VH, Uttar Pradesh 202122, India

lLongitude Latitude Longitude
78113164737 27.98319653° 78.11342005°

/ Altitude 187 m Local 11:13:05 AM Altitude 186 m
GMT Mondz : 23 GMT 05:43:05 AM Thursday, 14.03.2024
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> J AL

Water sprinklers near gate no.2 inside plant

X4M6+8VH, Uttar Pradesh 202122, India

Latitude Longitude : St S
27.98333193° 78.1131394° X4M6+8VH, Uttar Pradesh 202122, India

. Latitude Longitude
Local 04:05:50 PM Altitude 187 m 27.98342457° 78.11298107°

-35:5(0) ! \ v 7 2 M72 Local 11:10:54 AM Altitude 187 m
GMT 10:35:50 AM Monda;, 2512.2023 GMT 05:40:54 AM Thursday, 14.03.2024




XAMB +8VH,
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Walkway from packing plant to gate no.2

X4M6+8VH, Uttar Pradesh 202122, India

Latitude Longitude
27.98223868° 78.11446879°

Local 11:25:51 AM Altitude 187 m
GMT 05:55:51 AM Thursday, 14.03.2024
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Walkway from packing plant to gate no.2

Mond

India XAMG6+8VH, Uttar Pradesh 202122, India

Latitude Longitude
27.98226019° 78.11449392°

Local 11:25:18 AM Altitude 187 m
GMT 05:55:18 AM Thursday, 14.03.2024

21

o
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sl
R Vol

X4Mg+8VH, Uttar Pradesh 202122,71ndia

Latitude Longitude
27.98296869° 78.11355406°

Local 11:17:07 AM Altitude 186 m
GMT 05:47:07 AM Thursday, 14.03.2024

r
Pt



Latitude

458

Water sprinklers near gate no.2 to packing plant

Latitude
27.98293682°

Local 11:18:43 AM
GMT 05:48:43 AM

X4M6+8VH, Uttar Pradesh 202122, India

Longitude
78.11362781°

Altitude 186 m
Thursday, 14.03.2024
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Green belt near weigh bridge

|
X4M6+8VH, Uttar Pradesh 202122, India

Latitude Longitude PRALTR
2?98291103n 7811362881u X4M6+8VH, Uttar Pradesh 202122, India

Latitude Longitude

Local 03:43:49 PM Altitude 186 m 27.98294536° 78.11360933°
o1 3 A ] Local 11:18:12 AM Altitude 186 m
GMT 10:13:49 AM Monday, 25.12.2023 GMT 05:48:12 AM Thursday, 14.03.2024
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Water sprinklers behind packing plant to store road

XAMB+8WVH, Uttar Pradesh 202122, India X4M6+8VH, Uttar Pradesh 202122, India

Latitude Longitude
27.98228791" 78.11468478°

Local 02:57:04 PM Altitude 187 m
GMT 09:27:04 AM Thursday, 14.03.2024
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Water sprinklers spraying water on road near weigh bridge

=

X4M6+8VH, Uttar Pradesh 202122, India

Latitude Longitude X4M6+8VH, Uttar Pradesh 202122, India
2?@8?5956‘? ?811411] B?U Latitude Longitude
27.98259548° 78.11410961°

Local 03:39:17 PM Altitude 186 m Local 11:20:52 AM Altitude 186 m
GMT 05:50:52 AM Thursday, 14.03.2024

GMT 10:09:17 AM Monday,
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Green belt area walkway from packing plant to main gate

— " ; : © X4MG6+8VH, Uttar Pradesh 202122, India
XAMB+8VH, Uttar Pradesh 202122, India

Latitude Longitude
27.98234423° 78.11444538°

Local 11:22:58 AM Altitude 187 m

Lots ol 3. EM alkthce GMT 05:52:58 AM Thursday, 14.03.2024
GMT 1C AM Monday

Latitude Longitude
27.98234344° 78.11441219°
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Water sprinklers on road towards clinker unloading station

XAMBE+8VH, Uttar Pradesh 202122, India X4|\/|6-7i—8VVH, Uttar
L‘:::"‘-:J"“"j'f‘ e Latitude Longitude
78.1 27.98264433° 78.11459056°
Altitude 186 m Local 03:06:37 PM Altitude 186 m
: 3 GMT 09:36:37 AM Thursday, 14.03.2024

Mondar

radesh 202122, India

b
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Covered clinker unloading station

X4P7+3P2, Uttar Pradesh 202122, India

Longitude e 2 i
X4P7 +3P2, Uttar Pradesh 202122, India

Latitude
2798312718° 78.11510791°
Latitude Longitude
27.9831298° 78.11512869°
187 m

Local 03:18:11 PM Altitude 187 m
GMT 094811 AM Monday, 25.12.2023 e e
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Water sprinklers on CCR side road near mill

ey

X4P7+3P2, Uttar Pradesh 202122, India

Latitude Longitude :
97.98319478° 78.11514235° X4P7+3P2, Uttar Pradesh 202122, India

Latitude Longitude
Local 03:15:44 PM Altitude 187 m 27.9831556° 78 T15283825

A G AA 5] 29093 Local 03:14:23 PM Altitude 187 m
GMT 09:45:44 AM Monday, 25.12.2023 sl i) e




Latitude
27.98190904°

Local 04:30:14 PM
GMT 11:00:14 AM

466

Water sprinklers on road and fruit garden behind store

Unnamed Road, Uttar Pradesh 202122, India

Longitude
78,11590578°
27.9819691°

Altitude 187 m
Monday, 25.12.2023 E

Latitude

i
Unnamed Road, Uttar Pradesh 202122, India
Longitude
78.11593864°

Altitude 187 m
Thursday, 14.03.2024

31
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Fruit Garden Developed Behind Clinker Unloading t

X4P7+3P2, Uttar Pradesh 202122, India

Latitude
27.98373902°

Local 03:33:16 PM
GMT 10:03:16 AM

Longitude

78.11618344°

Altitude 187 m
Monday, 18.03.2024
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Green belt near boundary and wheat farming outside boundary wall

amed Road, Uttar Pradesh 202122, India

Latitude Longitude = ]
2798215319 78.11630702 Unnamed Road, Uttar Pradesh 202122, India

Latitude Longitude
al 02:48:21 PM Altitude 187 m 27.98222588° 78.11635565

f 0 ) / 1 = o laly k] Local 03:22:03 PM Altitude 187 m
GMT 09:18:21 AM f\ﬂOl'ldd,f_. 25.12.2023 GMT 09:52:03 AM Thursday, 14.03.2024




Monday
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Wheat farming behind CCR building

Uﬁnémed R(.)ad, Uttar Pradesh 202122, India

Latitude
27.9822010

Local 03:22:20 PM

Longitude
78.11634515°

Altitude 187 m
Thursday, 14.03.2024

34
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Wheat farming behind CCR building

- Hitar At L L
Unnamed Uttar Pradesh 202122, India

Latitude Longitude : “ : e

I R e Unnamed Road, Uttar Pradesh 202122, India
2798211 7811632357
Latitude Longitude

Local 02:49:03 PM Altitude 187 m 27.98221489° 78.11635087°

010032 ) 73 Local 03:22:07 PM Altitude 187 m
GMT 03190,1 AM Monda}'rr LS'IZ'LG‘LJ GMT 09:52:07 AM Thursday, 14.03.2024
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At Railway Side Dust Controlled By Spray Gun

Kasimpur, Uttar Pradesh, India
Harduaganj, Kasimpur, Uttar Pradesh 202127, India
Lat 27.990819°

: . = &3 3 B S
Harduaganj, Kasimpur, Uttar Pradesh 202127, India

= Latitude Longitude
Long 78127997 27.99055923° 78.12775407°

18/03/24 01:54 PM GMT +05:30 Local 01:55:33 PM Altitude 187 m
v . —_— GMT 08:25:33 AM Monday, 18.03.2024
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Water Sprinkling At Railway Side

Kasimpur, Uttar Pradesh, India
i~ Harduaganj, Kasimpur, Uttar Pradesh 202127, India

) a Lat 27.990544°
,’i Long 78.127822° 27.99048813° 78.12780124°

Harduaganj, Kasimpur, Uttar Pradesh 202127, India
Latitude Longitude

e
2

GMT 08:08:38 AM Monday, 18.03.2024

18/03/24 01:44 PM GMT +05:30 Local 01:38:38 PM Altitude 187 m

o ey~ ST

o
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Wall Construction Work start towards Farming Area farming building

T

i
T
I

Aligarh, Uttar Pradesh, India
Unnamed Road, Uttar Pradesh 202122, India
§ Lat 27.986254°
Long 78.123832°
§ 18/03/24 02:06 PM GMT +05:30

=1

Unnamed Road, Uttar Pradesh 202122, India

Latitude Longitude

27.98629075° 78.12365678°

Local 02:05:40 PM Altitude 187 m
GMT 08:35:40 AM Monday, 18.03.2024
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